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RE SERVED - %

CENTRAL ADV.I N1 STRATIVE TRIBUNAL ALLAMABAD BENCH

e

Allahabad this the Q"  day of Becomdyr. 1994, 4
\
I

Hon' ble Mr., Justice B.C. Saksena, Vice-Chairman
Hon'ble Mr. K. Muthukumar, Administrative Membe

—
——

Original Applicstion no. 83 of 1992,

1. pilip Kumar,S/o sri Om prakash, Guarc, Railway
Guarter no., 511B, Lelitragar, Allezhabad.

2. FPradeep Kumar Yadav, S/o Sri K.L. Yadav, R/ 0
367/322, 'ohatshimganj, Alichacad.

R Aﬁplicants.

Counsel for the Applicant sri sunil Rail

Vers us

l. The Unicn of Indis through the General Jlanager,
N. Rly. Beroda House, New Delhi.

2, The Divisional Railway Manager, Northern Rai lway,

4All ahabad.,

3. . Tne Senior LCivisional Commercial Superintendent
N. Rly Allahabad. :

4, The Senior Divisional Perscnnel Officer, K. Rly
Allahabad,

D. The senior Divisional Accounts Ufficer, i. Rly,

Allcshabad.

s * @ HESpondrﬂtS

Counsel for the Respondents SIi A.V. srivasteva/F. rathur
sri B.B. Faul,

Alongwith
Original Apolication no. 406 of 1994

1. subhash Chandre, S/o Sri Rajs Ram, R/o 407, Rejapur, ﬂ
Distt. Allahabad. |

2.  AshokKyger, °/o ®. Prasad, R/e 317, K D.S.A. Ground

vVers us

1. he Union of India through the jeneral Ahanaier
E- Hiy ’ Ea:néa Hcuse, Ngw 5% hl. e 3

2% The Divisional Railway Manager, N. Rly Allahabad.

\




3.

4.
1.

e

The senior LCivisional Commercisl, Superintendent i1
N. Rly Allehabed. .

.+s Respond=nts

-

'Grigfnal Acplication no., 110 of 1993

Syed Nizam Hussain, S/o Syed Ali Hasan, Af/a 29 yrs.
R/o Mohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District palayum,

Ragubir sharan Kharwar, S/o SIi S. sunder, Afa 33 Yrs
R/o 877-4 Shastri Colony, Distt Mugalsasrai.
.se 4pplicants
- Vers us

Jnion of India, through seneral Manager, M. nly |
Rai lway Roard, Berods House, lew Delri,

ief 5 3 ] ] N - i1 Barodec
Ehge'CﬁgﬁFEgiﬁ%.sJperlnéende t, N. Kly Barods

Divisbonal Rail lway lienader, Northern Rai lway i
Nawab Yusuf Road, Allahabad., .|
Seni >r Divisinal Cormercial superintendent, ' i
N. Rly Nawab Yusuf Road Allahabad. ‘ g

.. «+ Respcondenss

Original Applicstion no. 39 of 93

Nirsla singh, S/o n. singh, a/a 30 Yrs, R/p U™
Ram Basic Vidalaya, Darganj, Allahsbad.

/

Tarak ivath Fandey, S/o B.D. Fancey, a/8 30 YEs.
R/o Village Kewalpur, Post Beri-Visa, District
varanESi N

kamla Kant Shukla, S/o P.N. Shukla, R/o Ram Becsic .
vidyalaya, Daraaanj, ~]llehabad. :

amar Bath, S/o Mangru, R/c Ram Basic vidyalaye
Daraganj, Allahabed.

Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
Vi llage Laxshagrah, Post Laks hagarh (Handia),
Distt. Allahagbad.

shyam Shanker shukla, S/o Sri ii.S. shukla, R/o

Vaishno Ashram Ram Basic vidyalaya, Daragarj Distt.
Allahabad.

PR ”pplican'ts.

e rsus

Union of India thrcagh General sanager Northemn

Railway, Baroda House, New Delhi.
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s Es Al

Chief Commercisl Superintendent, Northern Rai lway , r1
Baroda House, New Delhi. ¢ i

Divisioral Railway Maneger, N. Kkly, Allahabad.

Senior Divisional Commercial Supreingendent
Ne nly allahabad.

.. . hespondents
: ~
Criginsl Application no, 38# of 1993

Fezal Karim, ~“/o Mchd. Kadim, R/o Village Chakiya, |
House no. 104/241 Rpost Office 3.P.0. Distt Allahabadf {

Ajay Kashyap, S/¢ P.S. Keshyap, R/o 63 J.K. Fourth
‘Avenue, Rai lway uolony smith Koad, Allshabad. ]

.se Applicants | S

-
.
o
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Jnion of India, throigh General janazer, Northern
Railway, Kailway Board Baroda House N, Delhi,

!
—j F.a
e —— H'“rﬁ

Chief Commercial SUpexlnjendant N. Rly Baroda |

—— ——e s —— S s B 15

|
Divisional Railway Manager, MNorthern Hailway %
Allahatad. |
|

Senior Divisional Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad.,

i g, — s

.... Respondents. !

Criginagl Application no, 32 cf 1993

Ganrul Hesan, A/e 29 vYre S/o Late sri S.N. Hasan, |
R/c¢ 121Dariyekad, Jogzghat Allahabad. ||

a8 @ ;\pplicaﬁ f'

\Versus

Jnicn of India through Genral Manager N. Rly, Rly
Boend Baroda House hew D=lhi,

Chief Commercial Superintendent, N. Rly Baroda,
House, Nev Delhi,
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Divisional liailway tianeger, Northern Reilway,
Nawab Yusuf Road, Allahabad, i

Senior Divisional Commercial Superintendent,
Northern hailway allshabad,

"o 0 HESpJndEntS

Original A pplication no, 1782 cf 1992

Vinod Kumar Sherma, ~/¢ Shri Chabi Lal, R/o 17/A }
Lahia Marg, Allahebad. z-

LRI Awplicant

ye:gqgh_
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The'Union of India through the Chalrman, HaLlway
‘Board,~New Delhi.

The seneral Menager N. Rly Barode House, New Delh:.

R1y” Allshbad:

fa e —

Tﬁe Divisional Reilwgy Mansgzr, N.

" i |
PR | - o Apint e
:ET'1 — ...:"ﬂfnv & e '1 -I‘ Sy . 1 _.1 y

A g e — .
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«es+ i€sponaents
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original Application no., 1534 of 1992

s/0 R.N. Singh, R/o ®ill & Post
bihar,

Shsaem Naorain Singh,
Jenauli, Distt, Bdksur,

L ——— g S

e a—— N E e o
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Ravindra Tripethi s/o sri s.C. Tripathi, R/o |
vill, Dharampur Ghurwa, Tehsil . Phoalpur Allahabad. |

Ram Bharat, S/o sirdhari Lsl, R/o Deogalpur, Post
Mau Aima Distt. Allahatad.

«+. Applicant ;i

Versus

Jnion of 1ndia, through Secretary Railw:y Board,
Rafi lMarg, New Delhi,

General Manager, Northern Railway, Railway Bhevan

(Baroda Houg) New Delhi. N
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¢ —

S Chief Commercial Superiniendent, N. iily Railshewan S

(Baroda House) New Delhi,

4. Divisionel Railwey Manager, Northern Railway,

DeRetis Office Nawab Yusuf Road, Allahabad.

8. Senior Divisional Commercial'Supefinteﬁdent, N. Rly

D.ReM. Offi Ce, Allahabad.

+«++ Hespondents

9., Original Applicetion no,352 of 1992

% Rajendra Prasad Pandey, S/o Sri S.pP. Pandey,

R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur .

- — o=
o —— e e — —— o—

e S Ry o] o - B o et e
1 L X i ¢ !I
=4 - RS
= b oy > = .-'g.;
: - s i e B
=1 = A e g —————y e e e e e 2T = =i
: B ' e S e e T T e N e ey e 2
Versus | T TS S e
Ll
l. Tne Jnion of india through seneral Maneger, N. ily _
New Delhi, SE AR it ' 4

2. The Divisional.Railway ranager, N. Rly Allahabad. =

2
3. Senior Divisional Commercial supdt. N. kly DRM. -7 |
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Ufiice Allahabed.

eesn Resgondents

10, Original aApplicction no. 4350 of 1994.

l. Rajendra Kumar, 5/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthigenj, Distt. 4llahabad.

2. Remes h Chand, S/o Sri Late Hari Lal, K/o 19/216
Luker Genj, Distt. Al!aabad.

v se Applicantﬁ

VVers us

1, Thenjniun of 1ndia through ihe General Mana:er
N. Rly garoda House, New Delhi. |

2 Divisional Reilway Manauer, N, Rly Allahabad,

San I onEms S : :
Divisional Commervial Superintendent,
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N. Rly, Allahabad.

«se Responder is

11, Criginal Application no. 400 of 1994 !

l. Ram Niranjan singh, A/a 38 Yrs, §/c Sri ®.N. Singh
R/o 183-Alopibegh, Allshabec,

2. Km., shashi srivastave, A/A 26 Yrs, D/o sri V.N.
Srivaestava, R/o 1 Dhinahwas Khothi, alopibagh,

Allshabad.
<) Cinesh Kumer, 4f/a 3. Yrs, S/o Sri G.S. Lel Srivastave
#/o village & rFost sindhore, Distt. Mirzepur, &
—
ess Applicéents L '
J
Versus .
1. Jnion Of India, thr wush General ;ianag-r, Northern

Rei lway, Railway Boaerd, Barode House. N. Delhi '

2% Chief Personnel Officer, N. Kly, Earode House.
“‘ew Delhi,

3. Divisional Rsilway Manajer, Northern Railway, Nawab
Yusuf Road, Allahabad.

4, senior Divisional Commercial Superintendent
I."Iv ﬁ.lf’ All&habad. Rt

.+« Respondenss,

12, Original Applicetion no., 329 of 1994 2

3 Kadir Ahm&d, S/o sri Abdul shsfoor Khon, A/8 30 Yrs
R/o 182/K/1, A.D.A Colecny Rajroopur Allshabad.

2 Brijesh Frasad, S/o sri Narain Prssad, Afa 26 Yrs,
/o 93=iatiysra Koadm aAlopibsgh A ilanabad,

3. Kemle®h Singh, 5/o sri R.m Bsli singh, a/a 37 V¥Yrs,
R/c 129 Alopibagh, Allehabad.

4, Rajesh Kumar, S/o Narein Frasad, a/a 28 Yrs, R/o
544 Colonelganj, allahabead.,

Da Arun Kant Srivassve, S/® sr. M.P. Srivasteva,
a/eé 3: Yrs R/o Azad Sguare, .i.-mbagh, Allahabad.

6. Km, Vibha sarswat, D/o S.5. serswat, a/a 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allehsbad.

7. Km. abha Sarswat, D/o S.K. Sarswat, afd 27 Yrs
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r/c 133-BC, Lead Road, Rai lway Colony, Allahabad.

B Raevi Shaenkar srivastava, S/o $ri Prem Kumer,
Ala 26 Yrs, R/. 130-C/51-L Rajroop=pur,
Allchabad.

> e App li Cﬁnts :

\/exr sus

le ‘Jjnion of 1ndia through General Manag+r, N, Rly,
Railway Board, Baroda House, New Delhi.

2, chief personnel Cfficer, N, Rly Baroda House,
iwew Delhi,

35 Divisional Railway lenazer, N. Rly, A llahabad. ,
)

4, Senior Divisionsl Commercisl Superintendent, N. Rly |
luawab Yusuf Road, Allanabad.

esss Respondents

13. Criginel Application no. 397 of 1994 : jf

Y Piyush Kumar Dwivedi S/o K.K. Dwivedi, Afa 29 Yrs ;
R/050~A iadhwapur Allehabad. j;(

2. R-mesh saran S/s Hari Shcnker Lal, A /8 34 Yrs |
R/o C-27/273=-3, Indian Pr=ss Colony Jagatganj,
varanssi.

3% Re jeev Kumar Srivastave, S/o P.M. Lal, a/a 30 Yrs
R/0 CK-63/209-4 Chcti Piyarie Districi, Varamasi

4, Amulya Kumar Gupte, S/o Sri N.K. Gupte, a/s 30 Yrs l
k/o 178 purana Kaetra, allahabed. _

B surendra Kumar S/o X. Lal a/a 30 Yrs, R/o Vill. & L
rost Halimpur, Distt. Varanasi. :

6. Rakesh Behsfi Srivasteve, S/0 K.B. Srivaestava,
Afa 26 Yrs, RR/o 12 Ghas-Ki-Satti, Khuladbad,
Allshabad,

T. Priya Kant Srivestave, S/o sri A.N. lLal, a/e 33 Yrs |
R/o $=1/64-2G Chupe-FPur, Distt. Varanasi, }

8. Fraveen Kumer 3/o Sri :.prakash, af/a 28 Yrs R/o sShiv |
3/13-K-8, Nawalpur Colony, leerapur Basahiee, |
Varanasi, %

|

* s 8 App li Cal‘l'l'.s r

Vers us \\
Qe
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l. Union of India, thr-ough Genersl Manager, N. Rly,
Rei lway Board, Baroda House. New Ielhi,

e Chief rersonnel Ufficer, Northern Reilway, Berods
House, New Delhi,

.ll
|
l
|
|

3’ Divisionel Railwaey Manager, Northern Railway, Nawab "
Yusuf Road, Allahabad. ' |

4, Senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allahabad,

..+ Respondenss,

14, Original A pplicetior no., 1702 of G2 %

i Ra jendra Prasaa , Afé 24 Yrs, S/0 Sri Kej Bahadur 1
singh, R/o Vill Khapsti, Post Knapatia, Distt
Allzhsbad.

2. Dharam Pal singh, A/e 32 Yrs, S/o L.R. singh, R/o e
- Vill, Shambir Singh Pur (Saw&an) P.O. aAurai, |
" Distt. Varanusi,

3 Mahesh Prasad, A/e 35 Yrs, 5/o 5ri Hemji Prased .
R/o iohalla ! ersurampur, Post Mughslsarai, Pistt |
Vardnasi, |

4, Munna Lcl, A/e 29 Yrs, S/c sri Cheddi Reém R/o ped]
@ Vvill Chandhasi (Khuswahe Besti) Post Chandhasi,
Mugalsaria. Distt. Vearanasi,

P Appli(:ﬂl'l't‘a L R
|
Vers us R
3% Union cof India, through General Aancger, N. Rly
Barode House, New D¢ lhi. O
e Chief Commercial Superintendent, N, Rly, Baroda
House, lhew Delhi.,
3. Divisional Railway Munager, N. Rly hawab Yusuf Koad,
Allah:bad.
4., Senicr Divisional Commercial Superintendent, DRM i

Otilce, Allahabcd.

vee ii€=pondents

15, uriginal A pplication no, 1227 of 1993

ihe Lal Bahadur, s/o Sri Jhanra, A/a 28 Yrs, R/o vill

Qen S
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Shawarohi, P.U. Sindhaur, Distt. Mirzapur

' 4 i
5. Kishorilal, s/o Jhanna, A/a 22 Yrs R/o Vill, Bhewaroh:
P.0. 5indhaur, District Mirzapur. ) |

3. Horilel, §/o Jhannd, afe 30 Yrs, R/o Vill BRhewarchi, |
P.0. Sindheur, Distt. Mirze ur. i

4, —-Dinesh Prasad, s/o sri Sshvnatn Prasad, A /e 32 Yrs
R/o Vill & P.O., baraini, Distt. Mirzs ur

5, Kam Subhag, 3/o Sri D. singh, A /@ 27 Yrs, R/o
vill Murahuan, p.0O. Shikarganj Distt. Varanasi,

6. sunil Kumer, S/o sri Banshi Lal a/e 31 Yeres
r/o B.P. 285 Kavi Naaar Colony, Neer Kali Maoir
mughalsarei, ‘arenasi,

e oo ApPRlicdnts.

VeI sus

1. Jnion of India through General Manager, N. Kly Rail-
way Board Baroga House. New Delhl

25 Chief personnel Officer, N. Rly Baroda House, NE W

mnlhii '
|
2 Divisional Ruilway lMéne .er, Northern Rai lway,
nawab Yusuf Road, A llatieb-c.
4. senior Divisional Commercial Superintendent }

.. Rly, Navdo Yusuf Road, Allehabad.

++ . Respondents

- R . A

18, Original Agpliceaticn no, 873 of 1993

S —————
B o — - =

1. santosh Kumer Dvivedi, S/o Late Sri R.M. Dwi ve di
/o Vill & Post Sindthora, District Mirzepur :

i Renchir sinagh, S/o S.N., 3ingh, r/o Vill sultanpur,
P.0O. Makhmeb ur Distti. ilau,

3 virendra Ssingh, s/osri S. Singh , r/o Vill Rampur
post RampurDhamave Ditt. Allchsbaa.

a, Jitencra Béhddur singh, s/o sri A.Singh, r/o
vill and Fust Rampar Dhemeva, Bistt. Allehabad.

5. Ran Vijei singh, s/o 8.8, singh, r/o vill & po:st
Aompur Dhamava, Bistt Allahabad,

6. Vinay Ku‘ar singh,s/o sii .lehesh §ingh a/a 22 Years
r/o vill ¢ post Rempur, Dhemava, Distt. Allahaded. 1

-

7. Bodha singh, s/o s-i R. Bahadur, r/o vill chadpur,

\
'Qhéh# o dO




9.

10,

11,

12

13.

14,

15,

L/ RRLOIS .

Bhiteura, Distt. Fatehpur,

nam rfripal Singh s/o sri A . Singh, R/o Vill Sahimapqg}"'
post Bhitsure, Distt. Fatehpur, A

Kunwar Rajendra Singh, S/c sri J.B. Singh, #/o
Badi Jiadari, Fost Siswaen, Distt. Allahabad.

Raghvendra Pratap Singh, S/o Sri V.singh r/o vill
Churiyani, posl churiyeni Distt., Fatehpur,

S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi jost
Mahidcinour, Distt. Allahebad.

Hsrdwer, S/o Rem singh, r/o vill and Post Kaunia
Disti. Azamaarh.

|
|
!
!

Ajai Kumer Srivestava, S/o sri (Late) saheb Lsl 7 j
Srivastave, r/o Vill & post Sindthora, Bitt. <4 ;
Mirxa,ur. L b

-

Anant fathak, S$/o S.N. Pathak, r/o B=24 G,T.E. | 1
Karelli Allahabad, 1

Kunwar Surendra Sinch, Ss/o J.B. Singh r/o Vvill
Beli Madari, post Siswan, Distt Allahabad.

lo. Reémesh singh, s/o M. Singh, r/o vill and pwst Rampur | !
Dhamdva, Distt A :lahabad. i

17

18,

l.

r I

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga ‘“'agar
Cclony Varanasi.

Hishamuddin, S/o0 sri Sahauddin, r/o 537-A Shanshyam
Nagar Colony Allahcbad.

¢ o v Appli cants L_'L

Versus ,

- -..“—-“-q_._ pe—

JUnion of Indie, through Senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi.

Chief Fersornnel Ofiicer, horthern Railway, Bsroda
House, Mew Delhi,

Divisicnal Railwey [ien.gexr, Northern Hailway,
inawab Yusuf Road, Allshabad.

Senior Divisionel Commercial Superintendent,
hNoethern Railway Allahsbad,

. .« Respondents

\ |




< it

L 1¥,

1,

1,

()
Originel A pplicetion no, 779 of 19323

iahesh Kumar, S/o sri H. lal, r/c New Lasker Line,
Furana Baihrsne, Allahabacd.

e Appli cants

Versus

The wiion of 1India through the General Menager,
nortnern Railway, Barods House, New Delhi,

The Divisional Railway Manager, horthern Raiilway
Allehsbacd.

Tne S'nior Divisionsl Commercial Superintendent
Nortnern Reilvay allanabad.

The senior Divisisnal Perscnal Officer, N. Riy
Allﬁhabad. -

The Senior Divisional Accounts Ofiicer, N. Rly allahal

«++ Hespondents

Crigingl Applcation no,746 of 1993

Samarnath Singh S/o sSalik Ram &/o vill Kureh-Khurd,
P.0O. Mugalsarai Distt Mugalsarai.

Om Prekas. Sharma, S/o Late Sri puttoo Lal Sharme
@@ r/o vill parshurampur (sikatia) p.O.
Mugalsarai, pistt Mugalasria,

ees» Applicents

Ver sus

Union of India, through General Manejer N. Rly
Railway Board, Baroda House. ‘“ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi,

Divisional i.ilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N, Rly
Al 1{‘_}' habad.

. »+ Respondents

Originsl Application no. 530 of 1993
Ram¢sh Chandre, S/o Sri K. Chaerap,r/o vill

Jmarganj P.S5. Raipur, Tehsi jMachlishahr, District
Jaunpur. \

Qwéhf’ == 2
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2% satya prakesh, s/c 4dhya, a/a 30 yrs r/s vill y
Rampur Sawai, P.0. Rejupur, Tehsil Mechlishahr '
Distt. Jaunpur, \

3., Jamuna Frrased, s/o Srinsth r/o Gopalpur, p.c. Rampur |
Tehsil patii, Distt pratapgarh.

4. __Sri Ram singh-é/o sri Murali, 3/3129 yrs r/o . | f
Vill Behdaul Khurd, P.0O. Surwan Misirp ur, ’
Tehsil pPatii Dlstt. Pratapgarh : |

5. Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur.

-—— — ————

e . e,

6 . Laxman Singh, S/o sri Murali, r/o will Behdaul
: Khurd, p.o. Surwasn misirpur, Tehsil Patti
Distt Pradpgarh.

=
i Girje Shankar, S/o sri-Chhute Lzl A fa 31 yrs »m |
r/c vill Venbirpur, P,0. Reipur, Tehsil Machliskahr
Distt., Jaunpur.

8, Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.O. Raipur, Tehsil jMachlishahr, Bistt Jaunpur,

9., Amrit Lal, s/o sri nath rgt villUmarganj P.O.
Raipur, Tebsil Machlishahr District Jaunpur.

10, Hira *al, spo Ssri Ram hath, r/o vill Umargenj, P.O.
Raipur, Tehsil Machlishahr, Distt, Jaunpur.

«ss Apnlicangs

Versus
le Unicn of India through General Manager, Northe'en
Raidway Railway Board, Baroda House, New Delhi.

25 Chief Perscnnel Of ficer, Northern Railway, Rarods
House, !'ew Delhi.

3 Divisionsl Rallua/ v.anaéger, N. Rly Nawab Yusuf
Raod All haied.
e S
4. Senior Divisional Commercial Superintendent, N.Rly

Allchasad,

... Respondents

2. COriginal Application no. 479 of 1993

1, Shiv Shenker, S/o Kem Lakhun, r/o vill 3ehdaul Khuxrd '
1 0sT Gaura Distt. Ira&pgerh 1h

2., Herl shenker, S/o sri Choitey Lal, r/o vill Bamvirpur |
post Rampur, Distt Jeunpur,

3. Pem Eshadur, S/o sr. uchen Lel, rfo Purani Bsrdahi [
Bazar, Post nqundasagunJ, fehall Patti, Distt. -
Pratapoarh, \



o/

4,

T

S

10,

4.

29.
l.

Ram Ashrey, S/o sri Ram adhar, r/o village Sukhan
Misirpur, Post Suvansa, Tehsil Patti., Ditt Pratapgarh

Vibha Shanker, s/o sri Chottey Lal rfo vill
Banveerpur, POst R.mpur Disti Jaunpur.

Rem Xhclewan, S/o sri Kandhei. r/o vill Sawai Rampur
rost serei Bika, Distt. Jaunpur.

Ram Dahadur, S/o sTi Rom Abhilash, r/p vill
pue Kharagrai, Post Suvnase, Distt. Pratapgarh.

Ramsh_nke:, S/o sri Chottey Lal, r/o Banveerpur,
post Ham;ur Distt., .aun:ur,

l12l3ji, spo sri Matapher, »/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

Shesh Nath, s/o sri Mata Saran , r/p vill & Post b
Silaudhi, Distt. Frata,garh, >

LR AP llc ent

Vers us

Jnicon of India through Genreral [faneger, N. hly Railwey
Board Baroda House, New Delhi.

Chief Perosnnal Ufficer, Northern Hail@ay, Baroda
Howse, New Deihi, .

Divisional Reilvay, Manager, Northern Railvay
Allahabad.

Senior Divisional Commercial Superintendent N
Northern Railway A llahaebad, . |

« +« Respcndents

Nriginel Apclicaticn no. .416 of 1923

Kishan Singh, S/o sri Ram Nagin&g Sin:h r/o
U yard Colony Qr. no. 702-C, Mugalserai, Distt.
varaneasi,

Ramesh, S/o sri Ramji r/o vill & P.O..Farshuramp ur
sibtien post Mugselserai, Distt. Varanasi, *

As hok Kumar Fandey, s/o sri Balmiky Pandey r/o
Sibtien, Parshurempur, P.O. Mugalsarai, Alina.ar .
DISttw Ve rdHESi. |

Prem Kumar Srivestave, 3/0 sri 5.M. Srivastave,
r/o Loco Colony Qr. no, 128=-K Mugaslsaraj Distt
Varenasi,

e
o i

Dilip Kumar Sinha, s/o sri Deep Nzrain lLal,
R/o Hanur Colony Gr. no., 694-A jiugalsarai, Distt.

\... Applicants




[/ 14 //

Vers us

1 Jnion of 1ndia through General Manager, N, Rly
Railvay Bocard, Baroda House, New D- lhi,

2. Chief Fersonnel Of ficer, Northern Railway, Barods . @ .
3 iouse, New Delhi,

3% Divisional Railway Manauver, Northern Rai lvnay
Allshanad, §al

4. Serior Divisional Commercial superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allshshad,

e +s nespondents - *

29, Criginal Application no. 1006 of 1992 ;

11 santosh Kumar s/o sri B.gG. Sharma, r/o 146-4 Loco
colony Alinarh,

o0 e Applitﬁnt

Vers us

15 Union of India throush the 3eneral Maniger, N, Rly
2aroda House, New Delhi,

24 Livisional Railway Manager, N, Aly Allandbad, Cﬁi

3. Serior Divisioal Commercial Superintendent, N, Rty
Alldhabadc

s+ Respondents

“S° Uriginol 4 Prlication no, 1303/92

1, sUshil Kumar Fandey, s5/c¢ pFt.RK.N. Péandey, ii/o
60 Bhendari Sttion Rg. Jeéunpur, '

2, Slit. Jyotl Saxend, “/o Sri R. SeXend, 99/303, Sisanau |
Badha Ghauraha, Kenpur, ~

e .'-\[.th.l li C :ntS .

Vers us

15 Jnion of India throuaoh General Mdndger, N, Rly
Baroda House, New Do Ak

24l The Divisional Rai lway ‘ieneser, Northern Railvay




.
- [/ LS/
- Allehabad.
S The Sinicr Rivisional Commerciel Supdt. N. Rly
DRM Office. Allahabad,
.+. Respondents i:
i
i
|
28. Original Application no., 1715/92
|
l. 1ncu rrebha pander, V./o sri §.N. Pandey, r/o
_ 94/1A Galle Bazar Tilhargénj. allahabac.
L.
= <Q 2 Smt, '=churi Mjera, /o sri O.P Mishra, r/o |
5 62, Bhandari staifion Road, Jaunpur. M
|
ees Applicent ! 1
1
K
Vers us J,f
1 Jnion cf India through General Manager, N. Rly | ﬁ
Borada House, New Delhi, !’F
2, Divisional Railway Maneger, N, Jily A lleohabad. '|,
il
e Senior Divisional Comnmercicl Supdt. N, Rly DR\ | l'H
Office , Allahebad. I
l' | §
. »+ HRespondents : }JE
J} i
11
24, Original Applicetion no, 133/93 I'?
|
1, Kripa Shankar, s/o sri v. Nabh, vill rlata=ka-pura |
F.O. Ram lNagar, Pistt. Allahabad :
: 2. Umesh Chandra, s/o sri ., Prasad, R/o Vill Tikari
| P.O. Bhemni Hitar, Distt. allehavad,

oo Applicunts

\'ersus

15 Jrion of india through General lienager N, hly
Baroda House, New Delhi.

2, Divisional Railway leanager, N. Rly, Allahebad , B
3 S Divisional Comimercial Superintendent, N. hly Q
Diti. Office Allshabac . o

\\ .« « hespondents L

R X




20.
l.

l.

2.

/516

Original Ap: lication no. 514/93

Sri Krishne hend Pathak, S/o sri T, Pathak, r/o
vill. amaon, P.O. Sahibganj, Distt. Varanasi

subit De, S/o S.K. De, <T/o0 Uma Kutir, Station
Road, Jeunpur, v y

ess ADpPplicant

Versus

Urion of lndia through General jManager N. Rly
3aroda House, New Delhi,

Divisional Railway Manager, N. Rly, allahabad,

Sr, Divisicnal Superintendent Commerciel N, Rly
DRIA Office, Allahabad,

L RESpDﬂdcn‘tS

Criginel Appliceion no. 777/33

satya Prakash Mishra, S/o sri R.S. Mishra, R/o
A/3, 176 Krishna Nagar, Keedoanj, Allshabad.

¢ " !'-'.PP li Cunt

Versus \

Jnion Of India through Gereral ! lanager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llehabad,

gr.Divicional Commercial Smperintendent , N. Rly
DRM Office Allahabad.,

eeeo HeS;.ONncents

Originel A ppliceion nc, 4867/93

Sheshi Kumar Mishre, S/o R.A. Mishra, r/o vill

Ghatwa ; ost Karchana, P.5. Karchana, Distt Allahsbad.

Fresent Address 134= Tula Raem Bagh A llehabad,

Ra'endra pPrasad /§hsra, S/o Sri D.P. Mishra
Vill Kasidahan, Post Nathalpur , Dilstt. Varanasi

Ancop singh, s/o sri S.p. Sirah, R/o Vvill, and P.O.

hem “zqgar Bhojpur, FP.S. Adtoo, Distt. Fratepgarh.

.ve Applicets

Versus 'Qm._\i'-p o eln 4

o —




1.

e

Se

Oe

28,
1.

le

Se

l.

1.

2,

Jnion of India throu%h General !Manéger, No . K1y
Barcdsa House, New De

nivisicnal Rai lway Manager, iv. Rly alleahabad.

¢ NioT nivisinal Commercieal Superintendent N. RlY '
l I
|

Railway Allanabad.

A )

—

hi.

fLllahabad.

senior Divisional personnal Officer, horthemn

Senior pivisional Accounts Officer N. RlY |

.. Hespcndents

L
.‘--.u--.—..—--r--_-_—-_

original Application no. 1028/93

Rajesh Kumal Tripathi, g/0 STri Re Tripathi )
R/o 354/7/1, JayantipuT, Shumapgang Allshebad.

... Applicant ‘

\/ers us

Jnion of jndia through seneral ienayged N. ily 3 1,
naroda House, N. Delhi. i '

pivisional Railway .ianeget, N. Rly allshcebad. a

Senior nivisional commercial lianager, N. Kly

DRM. Office Allahabad.

Kes pondents

original Application no. 1245 /93

shiv prakash Dubey, g/0 S.D. Dwivedi, r/o Vill.
Mawapura (Kakraha) p.0. Fatehpur, pistt. Hau,

... Applicant

i
!
VeIrsus !
Jnion of India througnh General ligndgerl Ne. aly
paroda House. New ne Lhi. *
Divisional Railway lanager, N, Rly Al lahabad.
[ ]
1

genior pDivisional comuercial Nenagel, N. Rly
Allahabad.

\\ .. Respondents
/

mepf el t/8



1.

3.

Suresh Kum r Srivasdava, S/o Sri R.K.L. Srivastava
r/o 364/60, Judhwal, Tilharganj Allahabad.

1.

2.

Y]
«

a2,
1t

(71BN

Original Application no. 1362/92

Pawan Kumar pandey, S/o Sri S.S. Pandey, R/o 161/5 -
A, Azad Naggar, South Malaka, Allahabad.

a
Arun Kumer Singh, S/o Late Sri Ramkant Singh, R/o | *
Vill./P.O. Keaju, Allahabad,

N 'Applicant

Versus 1

Union of Indiaé through General Manager N. Rly
Barods House. New Pelhi,

Divisional Railway Neneger, N. Rly Allzhabad,

"
Sr. _.Divisional Ccmmercial, Superintendent N. Rly
A llahabad.,

+++» Respondents

Original Application no, 1511/92

++o APplicant

Vers us P~
¢
The Uniorn of India through General Manage p Rly
Baroda House. New Delhi, s

Divisional Railwey Manager, N. Rly Alle bé .bad,

ST Divisioral Sommercial Supdt. N. Rly ' :
Alldhﬂbd. IJR‘H Cffice ~

—_

B

=es RESOC ndents

Original pgpplicaetion nec. 1603/92

Sherda Babu, S/o Ghussit Lal, R/o )

RliZREba 65, Nakhas Kona,

iiﬁjia§2§&d= S/0.854 AbraviAhudl g, e SNGES Attarsuiya,

‘oo ﬂpplicaﬁ‘l’.

Versus \ :

R

- 19

w———— i S S —



l.

2e

ynion of 1ndia though General Manager M., Rly

e G it

—

Allahabkad.

Divisional Kailway Manager, M. Kly Allehabad.

Sr. Divisional Ccmmercial Supdt. N. Rly A llahabad.

3.

— — e ——,

. ++ Respondents

Criginal Application no. 1628/92

Vijai Kumar Sinha, S/o sri D.N. Lal, r/o Hapar
Coleny Cr. no. 694-A liughalsarai,

sunil Kumar Sinha, S/olari v.N, Lal, R/o Qr. no,

603=-B Hapur Colony Mugalsarai,

Napayan Duti Dubey, S/o Late sri K.D, Dubey, r/o
131-5H, First Avenue, Reilway Colonyy Smith Road
Allanabad.

Applicenis

Vers Js

Union of India, thrcugh General Manager, N. Rly

Barcda House. New D=1lhi.

=

Chief Commercial superintendent, N. Rly Baroda House
New Delhi, ' -

Divisional Railvay Remanger, N. Rly Allehabed.

sr, Divisional Commercial Supdt. N. Rly Allchabead,

.+« Respcndents

original Appliccetion no. 1663/92

Mithlish Kumar %-shre, 5/0 Sri H,R. Vishrq |
r/p 41-C Eaghamberi Koed, Tilek Negar, Allansbad.

sharad Dhyani, s/o Late sri G.P. Dhayeni, r/c
c/o 3.P. Dheyani, Prayag Sangit Ssemiti, 1l2=-C Kamle
I hI'LI i{':)ad, 4H]. ltih&bﬁd.

Ramji Verma, S/o sri K,N. Verma xr/o House no,
173/B Railway colony no. 1 subedarganj, Allahaberl,

~pplicants

\



[ 208/

Vers us

1l Union of Indiea through General Manager, N. hly
Barnda HYuse, New Delhi.

2. chief Commercial superintendent, N. Rly Barode
House New Belhi. :

—— -

Fe pivisional Railwsy haneger N. Rly Allahabag.

4, gr. Divisionel Conmercial supdt. N. Rly Al lahabad. ;

... -espondcnis.

1‘ e
- ~ '
36. Original applicaticn no. 17713/92 |

le vinod Kumsr S/o Sri R.Y. ham, r/o C 757, GTB lager
nereli Allchakad.

el —

-

2e \Virendra Kumar, S/D.Sii R.S. Ram n/o 24/8/?6/0/ - ﬁi
= © 1003, Allepur, Allahabad. i

A a

SN e Se Sanjﬂ?'Kumar srivastave, S/o Sri H.F. srivestave i
r/o|l4aB/5A, Chekia, P.O. GIB Negar, allshabac. g}
EE | .ss Applicanis. |
|
|
VVeIrs us {"* | 1
1% ini >n of indie through SJeneral Mananer, . aly
New Delhi, '
2, The Civisional Reilvay Menoger, M. Rly Allshabad. ]

3 sr. Bivisional Comml. Supdt. Northern Railway
na Office Allchebed.

..+ Hespond=nis G 1l

3%, Jriginal A pplicetion no. 1821/92 y

L sudhir Kun.r /Sfio 5ri KHridaye Nerein south of Jante
Roed, "ew Yar, Distt. Pding, rresent Address.
101 Aanend Bagh uvld Baihdrenc Allchebed, :

.s+« Applicent ‘

\Vers us Qﬁé\" {




o /) 21 /]

125 Jpion ef 1ndie through Gneral fianager, N. Rly
pBaroca House., New Delhi. =

2. Divisional Railway HMan<gel, N.Rly Allenebed,
<l ST, pivisionel commercial Supdt.ii. i.ly 4llehabad.,

4, sr, Divisiocnsal personnal Officer N. Rly Allahsbad.

S sr. pivisional Accounts Officer, N. nly Allahsbed.

.+ Hespondents

B 38. Original applicztion no. 1822/92

1% acun Kumar, S/o Ssri G.P. srivastiava, 1/o 101,
Olc Saiharéena Allanhaebad

a el ﬂpplicant

s == Vers us
= e il ﬁéiunfg}ffndia throughzihé_d;he;él Manager}‘ﬁfﬁéiY?i;%ﬁ:
Barode House. Allehaoad. |
2. DiQisicnal Rai lway ianager, N. Rly Allahabed.
3. sr. Dvisional Go:merciathupdt. N, Ely. allehabed.
1 4, SE. Divisional personnal Officer, N. «ly Allehabeds |
”; < 0 G, sr. Divisional Account- officer, N. RlY aAlicnaebad. ;;
i
.+ Respcncdents
¥
: 39 driginal Arplicaion no. 1825/92

l. virendra Pretap Singh, s/o R. Singh, R/o lturehean,
post Shikarganj, Distt. \Varanasi.

5.  virendre Bahadur 3inch, 5/0 Sl h.E. singh, R/o
vill ;rempur, Fost Chakie, Distt., Verenasil.

3, wohan prasad, S/o sri laljly, R/o vill Murahen, FOSt
shikergenj, Distt. varenasi. '

G Brii Kej Yadev, s/0 Sri B.R. Yadav, R/o Vill
Murchan, Fost Shikargan), Distt. Veranasi,

B Krishne Morari, sinch, s/o sri R. lMuret, r/o

vill pura han, post shikarqgenj, Pistt. Varenasi.

6. surendra  retep singh, S/o Sri R.B. singh, R/o Vviil!l
Pre:m, urkfost chakia, Distt. Varan.si.

Yoty Ak




L/ 2E8 T
Vers us =
1. Jnion of 1ndia thrcugh General laneger, N. RlY
Raroda House New Delhi.
2 Shief Commercial Superintendeni, IN. Rly Haroda
House New Delhi, .
8. nivisional KHailwey Manager, N. Rly Allalicbzgd,
4, Sr, Divisioral Commerciel Superintencent ,
e Rly, allehabad.,
o+ Hesponoents
4p. Originsl aApplicetion no, 1231/92 & ,
2 |
B 1, -alok Kumer,sinhe, /0 sri c.p. Ssinha, r/o 233, | |
o= - ~5ld Bairshana, Allshabad. | B
o —y | G _, 11k
T = 2; wAjai-srivestsve, S/o-Sri-Om Prokesh, r/o 36/51 . |
e | ‘Kqls-Danda Lhewapur, Hismetgang, A llahabed. .. 1;‘]3
— - e ; i — o+ . o e -,I, ;
v | i
Versus . |
| |
1. Union of 1ndia through.eneral llanezer, N. RHly ! 3]
Baroca 4Youse, New [+ 1hi, BB
2 Divisional Reai lway Maneger, N. Rly Allahebeao.( R
, g |
3. Sr. Divisional Commercial Supdt. N. Rly A llahabad.
ees hespconagints
@

44. Original Applicaetion no. 333/92 3

1. shwetank Verms, ~/o sri B.P Verma, r/o 25, Shas ki
Satti, Khuldabad., Allehabad.

s Applicent

Versds

L Jnion of Inida through G neral Kaenaaer N, kly
llaroda iiouse, New Delhi,

2. seneral Vaneger, N, Kly, HRailway Bhawsn ( Barodd

i Vel e P




] I

e

|t

If

i

#

&
>

§=

T21L;Eﬁiviazﬁnal nailwa?fﬁﬁﬁﬁjar;‘w”_ﬁly, nilaﬁasid“‘:f“fi

L5231 5/

Chief Commercial Supdt.
Baroda House, New Delhi,

N. Rly, Rail Bhawan,

4, Divisional Reilway MNena.er, N. Rly, DRV Cffice
Allshabad, .

Sr. Divisional Commercial Supdt. N. kly, Allahabad,

n

«+.+ nespondents

49, Criginal Apclicatiorn no, 643/94

1. shiv Dayal pandey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Neini allahabad.

|
esiv. . Appliicent ' ,

Vers:us

1. mhIhe Jnion of Inida throagh General Manager, N. aly
rcda Hnuse, New D_lhl ' : N

e e & - '-:-"-1: e P 2

iﬁp

o

=
-
a -

l
H
ks
i
1
T

-
Ll
e

..._-__..__._.

3. sr. blﬁlsicnal Commercial Lanager N. Rly Allahabad.

«++ Hepsondents

43, Original spplicaetion no. 61/94 |

1o Santosh Kumsr Sinha, s/o L.J. Sinnha, a/a 32 Yrs.
r/o Vill Kanharpur, FP.J. Khardan, Distt. Varanasi.

o« 8 Appliﬂc'lnm ;

Versus

1. Jnion of India through Zeneral jlenager, N. Rly,
Baroda House, New Delhi,

2 Chief Commercial Supdt. N. Hly Buroda HKouse,
New Delhi,

3% Divisional Railway !ifanager, N. Rly, Allashacad.

4, Sr. Divisionagl Commercial Supdt. DiRM Ofiice
Allahabad,

.« o0 RESpDn‘.'jen'tﬁ

\




il

|
|
4
|
i

{
|
|
|

Wi

4. Jriginal Applicetion ne. 394/33

Allahebad,

\ ees APrlicant

Qe . o

LI

2 Anand Singh, S/o Sri S$.L. Singh, r/o 524-4, Traffic
Culony 4llchabecd.
D e Raj Kumer Singh, S/b Sri M. Dayel singh, r/o 5-
il.G. Kera, Allahabaad.,
Sie .éi prakaesh singh, s/c¢ 311 L..D. Bingh, r/o 5 aNE
iarg, Allahabad.
4, gsantosh Kumnar Singh, S/o Sri M.D. Sinah, r/o 5= N.G.
Marg Alkhaiad,
S $.X. 3insh, S/o N.B. Sinoch, r/o 13/3 Kerela Beg
Colony, Allahabad.
6, Jmesh Preteg Singh, S/¢ Sri K.P., Singi, Retd. :
Priricipel pP.B. Inter College. Pratepg.rh. d;a
e sunil Kumar singh, 5/0 sri J.B. Singh, r/o Vill,
Gujeria, rost UUrayadeeh, Distt., Fratapgsrn.
Be Anil Kunsr singh, S/o sri R.P. Singh, r/o Vill,
- ..—5ujaria, Post JLEYUdEEﬁa Distt, frataloapg_h -
-Qréiiﬁhancaﬁ—ﬂdhlkarl sfo sri h,ﬂ,;ﬁdhakar:,-:/n L
695-8, Loco Colony Ali=habad.— L RS ee :
Late
10, suril Kumar Bsrua, S/o sri/J.C. Barua, r/o 89 R,N.
Nager All:zhebad.
1l. =ndjei Kumar Srivastava, S/o sri R.3.L. Srivestava,
r/o 152 Balua Ghat, Allchabed.
12. Mukesh Kumer Srivastavae, S/o sri ¥d.S. Srivastevsa,
Rfo 123 Matiyara Road, Allahaba-, a
\I
S policents.,
veisus
1% Jnicn of india, thrcuoh General lMandaer, N, Rly 4
nhei lvicy boad, rerdu House., New Delhi.
2o Chief Personnal Officer, N. Rly Bercday House,
II' ow Mhl .
3e
3e Divisicnal Railway Maneoer, N. Rly alléhabad.
4, Sri. Divisional Commercial Supdt., N. mnly
A llaherbad,
0 hE'S,..?-Oﬂ{fE}ﬂ'tS
4%. Original Applicuation no, 633/92
'L.. Ramji, S/o Late sri LalaRam, r/o 6lAf/1 Teliarganl,



2-4

3.

l.

4%,

// 25 /]

Versus

Jnion of 1ndia, through General lianeerT, NG RLY

nerods House, Mew Delhi.

The pivisional Ral luwzy Menager, I, rly., nllenabec..

Sr..Divisional Commerciai supdt. N. Rly Allehabead.

.+ . Respondenis

Original Application no. 706/32

Dipek Kumar Singh, 5/o0 sri (lete) B. sinah, r/o
1B/84 Bhanghembri Road, Allepur, allshabad.

Akhter Naim Siddique, s/o sri l.J. Sidcique, r/o
174 New Mchdori Colony, Allehabead.

tohd. Keleem, S/0 sIi AmI Jddin, r/o Vill patulki,
p.0. Kanehti Distt. Allahabad.

pilip Bumsr, s/o Sri A.P. srivastsve, R/o 9 Elgin
Road, Civil Lines, Allahabad.,

Km. Shashi Srikastave, D/o Sri L.N. srivastave,
r/o 347, L1G Govindpur Colony, Allchauad.

suresh Pratap Singh, s/o Sri rem Nesh singh, r/o
Vill Chand Kamaniye, F.O. Khutj F.S. Khera, Cistt.
aAllahabad.,

.ee Applicani

Versus

unicn of 1ncia thro.gh Sece®torTy, Railvey Boerd,
Rafi Merq, Mew Delhi.

Generel ljanager, N. kly Rellwaey DBnawan, ( Barocsd
tocuse) ‘“‘ew Delhi.

Chief Commercial Supd. . nly Rei!way Bhawanl
(Barocd. House) Allehacad.
Divisional Railway :Mamager, N. hly, allahabsc.

sr._Divisional Commerciel supdt. Ive. Kly, Dbl
Office, allahabad.

... .iespondentis

original spplicatiun NO. 6483/ 92

\

|

i




leo

/] 26 [/

Ran Murtes, S/o Mewa iel, r/c 71 A Dale Allapur,
Allahakad.,

oo A laCants

Versus

1.

micn of Indis through Generel [lanager, N, Rly
Baroda House, New Delhi.

Divisional Railwey !ianauer, Ii. nly Allehaved.

Senior Divisional Commercial sSupcdi. N. Rly Allshaba .,

+ e+ RESPONdents

=4

Ori@inal A pplication no. 731/92

ndi Kumar f#ishra, Sfo Sri K.K. liishra, r/p
26/10, shiv Kuiti, Kri.zl BRhawan, Allahaled.

Frank ..icnard !:enesse, S/o Sri ’..R. Menesse,
v4/157, Cld Mumfordgenj, Allchebdd,

|
| .
i oane ADN A CAnt.

! Versus
|

Jnion of Indie, th rough Senerel lianaver, N. Rly
Rail 3hawan, BRarouce i(iouse, New Delhi.

|
Civisional Bailway lianeger, M. ily DRM Office,
All: nabad.

Senicr Divisional Commercial supdt., DRM Office,
Mawab Yusuf Road, Allchesiac.

.+« Responcents

Criginal A pplicstion nc, 736/92

Frakash Chendre, rendev, S/o M.D. Fandey,r/c
Vill & Po3st Dubawal, Distt. Allchabad.

«o. Applicant

Ve Ir's us

Jnicn of I1ndia, throuih sezretary, Rallway oard,
:'\. Ev'r :}C" l[li .

ieneral lidnager, N, oly Reilwey Bhawan (Baroda

\

House) l.ew lielhi,

=




le

2

3.
4.

Chief Commerciel Supdt. M. .RlyRailwey Board,
New Delii,

Divisional Reilway Manevsei, NO, rly DHG Ofiice
Allc}hﬂ i.hi?d'

sr, Divisicnal Commercial Supdl. N. nly, DRM
Alls hebad.

.s. Asspondents

Criginal application no. 280/92

sulab hiam, 5/0 Ram Caur, r/v vall. scnepur, P.U.

:.0. Senegpur, Disti., Jsunpui,

Jee ADpiilcdnts

Ve 1s Js

gnien of Indie throush senerel [lanécer, N. aly
Raroda Hoise. 1ew Pelhi.

pivisionel Railway llanegel, . ' ly, allohabad.

sr, Divisional Co merciel supdt, M. aly, DRM
uffice, allchabad,

.+ H€spondents

originel Applicetion no. 961/92

Durgesh :eni lishra, s/c Sri C.p. ‘ishrs, R/o
433-lYL Kydganj, Alleshshac.

Fermeshwar Presad Trivedi, s/o sri R.K. Trivedi
r/o 116-A Bahadurganj, Tnakur Din K& Heilkd,
DiSit. A lla ht}bdd.

‘ohdnra prasacd Mishra, s/c sri K.P. Mishrs, r/o
677~4 Nai Pasti, Meta Nagar, Distt. allahabad.

.o Applicant,

Versus
Jnion of 1ndia throuaoh Jeneral Manager N. Rly
Baroda House, l.ew Deihl.

Chﬁef Commercial supdt.,N. Hly Berode House, iNeWw
D-lhi.

nivisionel hailway manager, N. Rly Allahabead.

senicr Divisiongl Commercial Supdt. LRV Qffice,

I H]‘Y Allahab
Nnabad . '\

Y




/[ 28 [/

59, wvriginel applicatiion no. 2071/92 ;
?

s pinesh Frasad Fendey, S/c sri K.N. Fandey, r/o |
vill., Relwan, F.O. rahera, Distt, .ATrzepur. |

® "W ""-p;flicant

Versus

le Inion of India through Gerieral lfaneger . Rly
hew De lhi .

2 Divisional Reilwey li@najer, No. nly Allahabac.

5 s sr, Divisional Comnercial s.pdt. N. Rly Allahabed.
L

«ss Recponcents

3. original apulicetion no. 1203/92 |
5 I

) B K:hﬁhna Lal s/o sri G. 5ehel, r/o 12/14 4.G. Marg, t
fj.t_—'..:[_(:. l:O[‘.p C‘Uﬂd, Hllnl”laiiad. !

2 ﬁghendrc sirgh $/o sri UJ. Singh, r/o 2/85, Reme Nand [k
l.egaer, natiyara Road, Allspur, Allchcbad, i

3% Hori 3shenker sinoh, S/o Sri fiem Autar Singh, r/o : {
2/45, Raeme Nand iagar, ietiyard Road, Allahcbad, ¥ |

b . : ) ' . !

4 e Tej _ahadur Ram, S/o Sri pcal singer Ram, H/o \ F
87~-~/2-C, Caghambari Rcad, Allepur, Allshsbad. |

N !

Oe Yogendra heth,s/o sri Dudh hath, r/o 535, Colonel Gur
Aallanebad,

I

‘.:!':" . 88 Ap -l-iCr.lI'liS. . Ir

VVers us .

Lie Unicn of lndie thrOJ?h seneral lianagexr, M. Rly
Beroda House, Mew Delhi

|
2 Divisinal Railway manaer, Northern Railway, B
Alluhabad, B!
$i
. . . ; . i |
3. sr. Divisicnal Commercial supdt., N. Riy allsnebacd.

. s s NESLONYEnts
\ ‘
¥ %“t

.29 N




.
L S 2
64, original Applicstion no. 1207/92
1% suresh chandra Supta, B/o STa Reja Rem Gupla, e
¥/o 207/.3, Newihevd Bui Lding, Leader Koad,
allanhgbad.
2 pertho sarthi Sobdar, s/0 sIi H.K. Dobdar, 294, nKLdl |
| pur, allenebac. |
' . s anylicin: LSEENS i |
VeTsus |
1 Jnion of india thr ugh seneral jhana. er, .. Kly,
‘- Ei.c:l“Ddd II'['DU-SQ, 1- Belhit i
2, pivisional Railwey Manazer, l.. L1y Allchsbed. :
3. sr. Divisional Commercial Sapdt. M. yly Allzhazec.
... hespordentc. 1
l
I
5§, urigiandl A pplicetion no. 1345/92
1, Krishanakant Srivastevd, s/o Sri (pate)}ﬁunni Lal
srivastiave, r/o hama heno lNaDér, Rhardwe] Fulam
rllshabkad.
2 smt, Jsha iani Srlvasinua,_hfo sri D.C. Srivasteva
Y r/o 520KL Kydgand, Allahabad.
= Se qe<esh Srivastave, 5/0 511 Kripe shankar, /0
72- G/2, ..atiara Road, Bharadwaj Puram, Allchabad.
4, Shen Shyam singh, /o 5ri 2. R, 5inghn, R/o vill harayaig
npur, Post shivgarh, Distt. Allahabad. ’
5, Brijesh Kumar Penday, s/o sri S.K. Fandey,
X r/o 46, Kinche Rei scno@ Prasad, calviye hagel,
¥ : Allahabad.
... Applicants

Vercus

1. Jpi2n of 1india thro.gh jeneral lanecerl, N. RLly

nagroda House, New De lhi.

2 mivisionel Raj lway n.anojet, . kly, Allchabea.

o e ST, nivicional Commnercial suudt. N ]ly, Al lanabad.

\k ... Responcents

Ve

--30




1] 8o/

56, Original Applicetion no. 1344/92

1. Vinod Kumar Srivgsisva, S/o sri R.F srivastava, N
r/o 751, ulr Koad, re japui, Allchatuad. |
1
e oo Applicant i N
i
Vers«us , ir

le Jnion of lndia throujzn General jlanager, [N Rly
Barocda 40ise, Mew Delhi, |

2 Divisi na. Railway janayer, . rly, 4 ilchabec,
< sy. Diveional CTommercisl Supdt., I-. “*ly Allenazac. 1
oo o H&Sp{"ndprts _ |
N A |
1= !

57. Original A.plicaicen ne, 1230/92

i, S it. Tnarudsin; Sfo sri S.Hs¢ imanmadding R/O
731/0, Shonshyem®iager, Rellwey Ouldn5, A 11zhabad.

P ——
B e —

=L Dheerendra l.ath Saxena, s/c Sri De¢na hatlh 3.X=2né
n/o 46-41-h/? Rem2n e Pura, 'Sulem ‘Sarei, nilahasted 1
'l
oeiv APPIXcanN%S :
VersuJus
. : ; > E
1. Jni on of incia through General laneger, N. alys :

ssroca House, Mew Deihl.

2 nivisionel Railvay leneger, N. «ly Allehabad.
3 Ssr. Divisionzl Ccomuercial Superintencdent, . Rly
Allshebad,
.+ » Ilespondents
ol
=

//-au 'dI‘igi.'I:!l P i"‘l"": al. O NOC, lzaL)/g:_

1% prem Shionker, s/0 uri G. shenker, r/o #6/31 Kels
Darnda, Hinistgana, Allehadaad,

5
i
L}

2'e Kemes hv..r { &l rine , 5/0 511 Rem 131~ d.ircla kagaer

LucKnNow,.

e 8 ¥ _'ipr-:lj.{:ﬂr-t'

\'ers us

1% Union of india throgh General i.anacer, B, rtly,
_erode House, Allehacad,

2, Divisioral Railwey Menager, N. Rly, Allahabad.

‘\Qwhk = s




y (N

L
L4

3 Sr, Divisional Commercial Supdt. N. lily Allehabad. -

... nespondents

59. OCriginal application nc. 647/92

— : S5 Varun Kumar Shukla, sf/o sri s.p. Shukla, r/c
79 A "inhazpur, Beni Ka Hats, All:havad.

oo ADRLLGART

Versus
le Jnion of indie through General Kianager, N. Rly
Barcde House, lew Delhi,
Ié o Divisional Railway lenajzer, N. ®ly, a4llchabad.
L]
3¢ :r. Divisional Commercial Supdt. N. fly
Al lehabadg,

e HESpondenis i

~
6¢. wriginal Appliceticn no. 494/94

1. Suresh Kumsér S§/o Sri Tulsi Ram r/o 25, Lukar Ganj,
Rllﬂhabad.

- e

L B ,I‘i:):,liﬂdnt

Ve rsus

L Jni n of Inide through Generel jemager, N. Rly
Eeroda House, New D- lhi,

25 The Divisional Reilwsy Marager, N. Rly, Allenhabed.

3. The Senior Divisoneal Ccamercial Supdt. N. Rly @

All zheabad, |

L, i | _ ¥ - )

5 4, Sr. Divisi-nal perscrnnel Officer, N. Rly, Allahabad. 1
S Sr. Divisicnal Acrounts ufficer, N. Rly Allchabad, 1

|

s 8 = }_{ESL!OndentS

ek, Jriginal Applicetion no. 495/92 :

ik Rar.iri Kant patel, 53/ sri Cnandre Shexhar, R/o
2, Rama tiand Negar, Allspur, Allezhabea,

\

L Ap;:liCtﬁnt.




i

2.
3

4

- —————

AT

Versus ¢ o

Julnn of indie throgb the General Malcger, Ne «RLY
Lolroads llouse, lew Delhi.

pDivicior ¢l Railwey lianaager, k. Rly Allehabac. |
Sseniro Divisional Commerciszl Supdt. I kly Allshekad.
Sr;'Divi;ional peisonniel Officer, i niY All aheiad.

=y, Civisional .ccounts Officer, I. Bly Allenhebed.

«e. REsSpONOENis

-

L] -

C)

Aprlication no, 813/%2 -

’ " L
~abha ‘shankar Yadav, s/o §ri R.P. Yadav, x/o
lC Thron hill Rozd, Allshabead.

. ﬁppliCEht

Versus

micn of Ir

Gis through Genersl «<iacer, N. HlYy
Faroda liOJse

', !‘ELW DElhil
—jivisional Railway ilanejexr, N. Riy Allaghecead.
3r. Divisional Commesrcicl Supdi., Ii. ly Allehsked-

r. Divisionsl perosrnel Cfficer, . Rly Allchebad.

(&}

ar, Divisiorel Account Officer, N. RlYy ¢ All hei“ﬁ

e e REEpULdEﬂtS

Oriciral Anplication no. 527/92

o |

Anil Nuuer Srivastave, s/o sti V.K. vrivasteve, 1
I/D l} CUul1EI,:uknw~thht, w2 aDEﬁ. !l
trakash Clicndre pandey, S/o sri A.E. rendey, r/o | |
191/24 NTta’iroop rJI, allzanabad. |
; : '
Rakesh pPictap, Sinah, s/o Ssri R.P. Sinch, /o |
vill ¢ P.C. Kotwe TE.:I] phulper, Didstt Allehabsd. F
- .i:

. * -~ ma o B ! - -5 - o~
Sharatji Khaze, s/o sri G.F. Kheze; /o 36=-0-Anlyapdar, B
slchebad. . i

m——

- " ,-I"\}}]..Jlic dr-tS .

Vers .5 \\ -




L 1/ 85 1/

1. Union of 1ndia through Secretory, HRailway BOard
it

L)
Rail Bhewan, iew Delhid,

2's serierzl jencger, N. Rly Seroda House, New Delhi,

3. chief Comme: rciel Suedi. M. .Rly 3ervds House,
vew Delhi.
—_ ) = 4, Sivisional Railwey iahccer, nN. 31y, DHa Qffice, n
Allahabad.

s Senior Diviicnel Commeréial Supdt. N. hly Allaliakad.

O’ station Supdt. .. Rly Allchatdd,

«es HEeSpONJents

|

' L] ] - |
6%, orizinal Applicstion no. 632/92 k
L1 |

1 aleva Kant, S/o sri S.K. Srivastava, /o 328 1 .
cachambari Housin: Scheme, Bharadwajpuran;, A

I‘:.‘Il.l lﬁ"‘la }“-GCS .
aieiel ARDLLCARE ,

|
Versus I
1. Union of India, {through Jenersl anegsr, N. Rly
hew Delhi,
2 Divisional Keilwey i:cnager, N. lily, 2llahebad. |
,E Z. Senicr Divisional Commercial Supdt. N. Rly sllchabad.
ve. RESpoOncents
6G. wurizinal Applicetion no. <76/72
e shushil Kumar Srivesisve, 2/o 5ri Lekshman Frasad |
s1ivssteva, r/o 155 zajamberi 6r ih Liraman Yojns, |
\ -'Lll‘..li-hl'::rq:-j:’ lla.{.i—'ad! I’
e AR AT S |
i.
il
L
-i
Versus r
SR . Y b oy |
1. Jnioyr. of Indie throush 3Sineral [anager, k. Haliway |
BerozZ:z ljouse, lew Delhi, !
2 Divisicnal Reilvay .anagjer, M. aly. Allahebad. }
3o Sr, Divisionel commercial sSupdt., N. i{ly Allahabsad. 1
4. Sr. Divisional pernnel Officer, N, Rly Allahavad. I
:
|
r P . - . o P T T A Bl
1 =) Divdeional sccounts Cfficer, N. fly allahsbad. ’

o0 @ WsriOﬁf"IE[ftS L '_;lf'

oy



1/ SN/

Original Avplication no. 477/92

(o]}
..c‘ll

et - 1 f - = Ly
1 Acvun Kumar, 5/0 5ri Syen Chand, r/v 42, Baka Ji Ka
E-‘.‘:U?h, (.'.-Lluhabad .

eov Applicant

Viers Js

le gnion cf India thrcagh Generel ;eéneger, i . Rly
Beroda Housc. MNew De thi.

o Divicioncl Rsilvesy .ienazer, i . iy Allehebad.

B Sr. Divisiorngl Commercial 3Supd i.e Rly Allshebad.- i
- -~ - = ] 5 P | ¢ $ = " o} _.wi __ l
Sy .._;Ic DJ vis lC'I:El F erosiiied { , I's » Hly PRI (:}:d

|

51 Sr. Divicional Accounts. Cfficer, ii. Rly Allahabad.

... nesponderiils

T —

(7. gniginal Applicetion no. 221/93

.,;ﬂ lG...}" P.__:- ,J(..-I{a-t-d#l ’ D::-':'I-L-Ll \!'E'.] L,I';BE.L.

¢

2. Rajesh Kumar singh, s/c 5ri R.N. Singh, r/e _
Tajwur Fost Sekaldhi, F«Se Sckaldih, Distt. Yaranasi.
. oeie Applicant “\
VVersus
1. Jnion of Iindia throaah qeneral |,.GHL.C_.}EJ., i e Bly
Rellwey Bosrdy, Baroda House ew Delhi. '

2. Chtef Commerciel supdt. ii. Iily B.rods House. dew Delhil
[ ]

-~

S Divicicrnial Railway Jignajer, N, kly Allshabad.
4. S1. Diveionsl Cemiiercizsl Supdt. N, Rly Allzhatsd, '

es s HE3pOnCents

08 . 0Originsl Appliczation no. 220/S3

l. Sanjey Rarain Prasa , :/a Sri R.L. Prasad, ¥/0
:-_‘2 I..Etl". INJ e l ..L\h ILEL q...i..., ,-lilghdlgur&
D Herd ilarsin pPrasad, s/o sri R.S. Prasad, r/o

vill Nedjlpur, rost chereon, Distt. Varanasi.

\ ois sARPpdYcENnt




& 6B.

l.

7y
1l

VA ST

Ve rsus o)

Unioin of Indie, through 3enerel j[ianager, N. Rly
Railwgy Board, Darocda House, New Delhi.

chief commercicl 3ugdt., N. Rly Beroda House,
New Delhi.

Divisior.al—Redlway Manager, N. rnly, Allshakad.

Sr. Divisional Commercisl, Supdi. Northern Railway,
Allzhabad.

«+ss liespondents

Original Applicatior no. 219/92 -

Ram Singh Yadav, 5/0 Sri R.4. Yadev, r/o Viil.
Purebharghai, P.O. Suhansa, Tehsil patti, Distt.
Pratapgarh.

ma 3hanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0O. Gaura, Tehsil Fetti, Distt.
Fratapgerh.

Om Prakash, s/olsri Re. Dular, r/o vill. Behdaul
Khurd, P.O. Gaura, Tehsil Fatti. Praiapgerh.

Vasudev, S/o K.N. Yadav, r/o vill. Xudia-ka-pura
Tehsil \iechchalisghar, Distt. Jaunpur.

* 0 App licaﬂ‘tﬁ

VEXrsds
union of Indie through Generel Manager, vorthern
Railway Railwsy Doard, Baroda [fousse.
Chief Commercial Supdt. N. Rly, Baroda iHouse. New
Dellhl ]
Divisionasl Railway Mans.er, N. Rly Alla:abed.
‘31.' ™ Di‘.’igi GIIEl GDII’IR’]‘EI C:L _!l Suint . I\. . :_J J"' ,:‘llﬂhabadi

' .5.1: SI}DI']'f.'!en'LS ]

>rigianl Application no. 1397/93

chet singh, s/o sri Ra: DBshadur singh, n/o yill.
Inargaon, fost Semraha, LDisztt. Veranssi.
o B e . 2 P co—m e .S =
J!ll-l-*\ﬂ }\..i,;aa.. ,I'llshra' 'S/U Jr-l I{Iijl I”l:;hr LE’

Vill Tatihara, Post Deonsghti, Disit. Allshiebzad.

Vindd Kumer 3ingh, 5,"’.'} S
4 - i o
Vill Raon, Bost semradh,

—

i — - =

w0




iy

= T

B ]

10.

Jgkesh Chandra Tripathi, s/o_oxi 5.5 Trigtany

(S8

rgo vill. shisakpura, P st geidatud, Disti. Allensiace

shyam Krishen Dwivedi, s/u.311 V. Dwivedi, r/o
vill. Topo, Lekshagren, Dictt. Allairsrad.

evo Applicaut.

VeEXrsus

Inion of India through 3nersl Manelel, e a4y,

T
qeilway Dhewaen, Darodgs 1:0use. . €W Delhis
C.ief commercicl Jupdt. Caroda House, ew elhi.

Divisional nailway mconager, . Kly B Allghabad. .

'b:i

senior Divisiwrncl Sommercial, Suwdl. D Rl N
iﬁﬂ SExgﬁt.ah;Lanaﬁaﬁ. b dat Ll L . Y

.+« HESpONJETILS

crisinal Applicstion no. 162/93

osrem Shanker, s/o 3ri S5.H.N. Pandey, r/o 45 Gariwen
Tcla, Allashsbad.

gmar. Srivastave, Sfo spi (Late) ReFo

o 156/11 l.ew Sobhbatiabagh, Allahaiac.
SE'J'tEJT. ,itcll.lf.khl 3 Sff:.i Sri H-H- rldhi E.]:i. l'; o 695—‘&
rLoco Colony allshebac.

Jsgdish Presad Srivestava, s/2 sri (*~ate) N.FPVes ’
stivestava, r/< 97/4, Kerbala, Allahadec. —__§

fajendra Selaswet, 3/0 51l P.S. Saraswai, /o
63 3ariver Tola, Allahelac.

Om I'rakeeh ZrivasisvVa, 5/a 5r1 F.i. Siivastaya,

r/o £ws (b4) Gsaqhembarl colony 3/3 Allapur Allahiabad.

- # — . oA o o - ' - - = -.“'\- w
;bhilesh Kumer Srivastave, 5/0 S¥i Te.N. SiivasEaove
3y 3 Chenshyéan ivagar (ailveay culony Ailshalbad,

7

- - g ~ T = |
s JI-L‘?-?F ‘l'\p1"’-::'

. ER7T e - P L - o~ . = L 3 oy
AgnOJ Ruikcl S. 1Vasiclia, 5/72 5:i 3.5, Slkivasiava,
ey lie L2 5o f A ] IR T P o R 37Jcl, ﬁll& 1alLdl .

leeras Xumar Verma, S
150/122=-4 liatiyara RO

L]

Varsus
jnisn of India throigh Zeneral Manager, i« Rly
W 37

e R e e Bl L
-
5 r




R - e % B -
4
Y / -
& 13T
Railway 30ard, Barode 'IOUSE, Al rrew pelhi.
2 chief personnel Officer, Lorthern Hailwey, Barcds
tiouse, l.ew D¢ lhlo
3 ivisional Railway iianager, Ive ily, Allehabec.
! 4. senior pivisional Commercisl Supdt. N. aly,
Allshabad. -
.+ . HespoOndents
72. uOriginsl Application no. 161/93
S lg 1. shec iumsr Yaday, s/o S1i P.L..Yadav, r/o 164-A
; Alopibagh. alletiabaa. ‘
2 cshailendra Sahel Verlic, s/o sri B.F. Verma, r/o
301/41-4/9E Tilzk iiagar, Allahered.
; L - . . L ~y -~
| 3. Xm. Rejeshweri, D/o sri Ram Dass, r/o 2/92-A
: ' i amanand liagcar, Allshebad.
‘ G sunil Kumar Srivestava, z/o sri A.N. Srivasieve,
‘ r/o 127 liatira Road, A'lahabad.
6 - sajesh Kumsar, s/c 501 S.F.L. Srivastava, r/o
BaG.Cois SLivestave, sucamadih, Dhanbad.
O awecosh Kumer Singh, s/o sri J.Singk, r/o surshiya,
Fost _-EnSdih, Diﬂttt Eallla.
& T Anjani Kumer Srivastievs, s/o Sri V.N. Srivestava,
P r/o 28-A Krishan Nega:, Allahelaad.
5. Xarunesh Kumar, S/o S1i T. hath, xr/o 545-G Ghanshyam
I'»EQEI’. _ﬂ\llﬂnabadn -
5. Shyam Frakash srivsstava, s/c srdi P. Lel rfo
Cws 54 Beghambari Colony, Allshabad.
N 10. Lalit Kumar, s/ i

r o sri rrem Kumar, r/o 16/11 lew
sohbatiabagh, Aall

' -‘yipiiﬁd?t

\Versues

1 Jr.ion of india through General .lcncger, i.. hly
Baroda louse, l.ew Lelhi,

2 ~hiof personnel Officer, W. itly, Beroda [House,
hew Dalhi.

3 nivisional jteilway manager, . i1y, Allghabed.

4, senior pivisionecl Comnesdiel Sapdi. N. itly Allahabsad.

\ oise 10 SFJOI"I\.ER{.S F

Bt e
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)

&igj.Pal Applicatien Ne, 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

Allahabad, et

eses Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Qucrters

Uffice Bareda House, New Delhi,

«se+ Respendents ¥4

OR D E R(RESERVED)

JUSTICGE B,C. SAKSENA, V.C

; This bunch ef 73}:55:55 in all invelve almost
identical questions ef fact and law and reliefs alse. O.A
83 ef .I.9§2 is being treated as the leading O.,A, The number
of days ef werking varies in each ef the O.A and breadly

-
the peried ef werking ef the applicants as Velunteer {Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the menth ef January
1982.

2 " The applicants allegegi" that they had werked £ or

the peried. indicated by them in the varieus O.As,in the menth

of January 1982 @ Rk,15/=- per day. The applicants allege
that on the basis of Railwag Board's letter dated 6.2.,90
they made representatien regarding their re-engagement as

Volunteer Ticket Cellectors since they had werked prier te

17 .-!-J- .86'

3. Reliance fer the claim is based on the decisions
of this Tribunal as alseithe P.B., in a few O.As preferred

\
Y

L N ] I‘P39




A8 S Y
by pzrsons similarly circumstanced. The applicants,
therefure, have sought a relief for a direction to the
1espondents to re-engage the applicsnis as Volunteer

Ticket Colla2ctors or aobile Booking Clerks es per Extant

Rules. They have also in some petitions praféd that &
direction be issued to the respondents to take the peti-
ticnars on duty and pay back wages from 1C.12,S0 till

the dete when they first presented ithems€lves for engage-
ment,

4, The respondentis heve resisted the petition end have
filed a couner affidavit as also & supplemantary countie
affidavit,

Se The applicants have filad s rejoinder zffidavit,
The appiﬁcants have admittedly not re-engaged afier iheir
short stint ranging between 5 to 18 days in the month of
Jenusry 1982, The Railway BOsrd's circulers deted 6.2.,90
1s annexed as @nexure AL to the leading C.A and have
clso been annexed in kkx some of the U.As. A p.rusal of
the said letter shows that in the light of the judgment
cated 26,8.37 of the Ceniral Administirative Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neera
Mehta and Urs Vs, Union of India and Ors ) and dismissal
of the SLF No, 14613/87 by the Hon'ble Supreme Court

on 7.9.8%9., The Lallway Boerd has dec.ded ihat the 'cut
0ff' cate for being considered for abscrption in

reguler employment against reguler vacancies earlierx :
provaiced to be 14,8,81 will be substituted by 17.1.1,86
Paragraph 3 of the circular letter is the anchor sheat

tor the cleim in Lhe present U.A which reads as undet:-

\
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" In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

digscentinuance of the scheme by zenal
Board's

Railways, as a result -f/ﬁﬂﬁgb;etter: dated

17.11.86 er any earlier instructien teo the

same effect may be re-engaged as Mobile
Booking Clerks as and when they appreach
the Railway Administratien in regular )
emp leyment may be censidered after they d:
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in 1
the case of other Mebile Booking Clerks
covered under para l. "

6. - In paragraph 1 attentien was invited te Railway

L

Board's letter dated 21.4.82 and the 'cut eff date!

= -
e s ——

previded therein was 14.,8,.,8l.

3. We have heard the learned ceunsel fer the P }Mis.
ay

R Shri B.,B. Paul, ceunsel appearing fer the respeo=-

ndents raised a preliminary ebjectien that the O.,As are
barred;by time, laches and vauégnnnce.

qe. The learned ceunsel urged that the applicants =
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990
dees net govern the applicants whe alleged te have werked
for a peried between 5 te 18 days as Volunteer Ticket
Collecters., He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17,11.86. Their discontinuance had taken place feur

\
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years earlier and not on the basis ef the Railway Board's
said letter,

1. The respeondents have also disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duratien indicated by them in each eof the
OAs, The applicants in suppert ef their assertien of

having werked in the year 1982 f£os a number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef;

cértiificate stated te have been issued by ene Ram Das whe
He ad

has given out his designatien as/Ticket Cellecter AKM, N. Rly |

Allahabad, Cepy ef such a certificate has been annexed as
Annexures A-3 and A=4 te the leading O.A., Shri B.B., Paul |
submittéd that Shri Ram Das was net cempetent te issue this
Eertificate and the said certificate cannet be treated as
preof ef the working peried of the applicants indicated in
the cergificates. We, however, feel that it weuld not be
necessary te enter inte this centreversy for the purpeses

of deciding the O.,As. We, proeceed to decide the 0,A in the
light ef the claim based en the provisions of the Railway

Board's circuler letter dated 6,2,90. We, hewever, make it

clear that we may net be understood te have accepted the :i

E

claim of‘the applicants with regard te the days ef their
werking, We may take up the plea of the O.As being barred
by limitstien., Admittedly, nene of the applicants initiated
eﬂﬁ%%&%%%é%iproceedings in any ceurt te challence their
discontijﬁance made in January 1982, The €entral Admini-

strative Tribunall was censtituted in November 1985. These

O.as have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim

— L " o
e L e el

apart frem the provisions of the Railway Board's letter

dated 6,2.90 is certain decisions

rendered by this Bench
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of the Tribunal. The said O.As are U,A. No, 722/90

L
Rajendra kumer Srivastava Vs. Union c¢f India and Ore, C,A |

No. 471/8C Mukesh Kumar Srivaesiave Vs. Union of Indis and
Qrs,-O.A. No., 648/91 Madan Mohan -Pandey Vs. Union of india
and Urs., No doubt, in these cases orders for re-engagementi |
of the épplicants therein had been passed. un the msterial
placed in the supplementary affidavit we find subsequently

in several other csses cecided by this Bench of the -
Tribunecl, & different view was taken when it was pﬁzﬁﬁed
out that the Railway Boerd's circulcr applied to !Mobile

Booking clerks and the decision in Neera Mhta's czase was

T s -

in respect to Mobile Bocking Clorks. This distinction was
no ted ﬁhile allowing a few review petitions in some 0O.As
‘and in |U.A. No, 131/92 Lalji Shukla and Ors, the only

dizect?on given was that the respondents mey consider and
analyse the cases of !Pobile Booking Clerks and find out
if anyfschene can be framed by them laying down a parti- [
cular ‘criteria for re-engaging them on casual or d‘?‘geki" ol |
basis. Ajainst this decision, the Railway Authorities |
preferred an SLP before the Hon, Supreme court and the .
Hon, ?up;eme court by an order dated 7.4.94 passed the
follosing order :- ;_f“
Delay condoned., The order only gives & dire-

ction to the petitioner to find out any scheme
can ke framed. The Union of India

can examine the matterx and if it is

noit possible to frame a scheme, record

its finding accordingly. There is no
obligation cest by the impucgned order

that the scheme should be framed in eny

case¢ subject to the 2POVe, observations the SLP
~s cdisposed of", N\




e

cbove ehs eoust fehs CtheEpecial e ave petPtPen I dIcResedcess |
Subseguently, the Railway Administratien consideredx the
pessibility ef framing @ scheme in the light ef the aire-

__ctiens given in Lalji Shukla's case by the Bench ef this -
Tribunal which was dalse repeated in seme other O.,As which
came fer decisien subsequent te the decision in Lalji

Shukla's case,

k 12, The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

.3?\

decisien that ne scheme can be framed fer Velunteer Ticket {

Cellecters for abserptien and regularisataen in greup'C' :
€

categery peosts since this weuld militgt cgainst the statutery |

T

. previsiens laid down fer Recruitment ef Ticket Collecteors etc

as centained in para 127 ef Section B of Chapter I of the
Indian Railway Establishment Manual 1989 Editien, They have

further taken the view that ne such pests er vacancies exists

&

Clerks for their re-engagement en casual er daily basis,

1
|
en the Railways fer Velunteer Ticket Cellecters/Mobile Baoking'%
|
|
15, It was also held that re-enzgagement will burden :

the public exchequer and will alse enlarge backdeer entry

and will aeffect reservation pelicy as centained in article
16(4) of the €enstitution eof India. It wss alse held that
framing ef such a scheme fer those Volunteers whe have clearly
woerked fer a peried ef merely for 5 te .18 days will be against
public interest as the pests filled up by them are generally

by direct recruitment threugh the Railway Recruitment Board

o

epen for general competitien and the eligible persens at large Y
|

would be deprived ef their legitimate rights,

\ . .
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1%, Admittedly, this scheme hes been given up after

47.11.86 and the Railway naministratien has fer cogent reasens

indicated tlat it was net feasible te draw up @ scheme as

reguired in orders passed Bn varieus O.A.s

16, Shri B.B. Paul hes also invited @QEL our attention

to certain decisions in review petitiens which were alleowed«
2.
'ﬂ@m{'u@ On the basis of an enolegy of the decisi;t?by the
b wr
Principal Bench in 'Necera Mehta's cese direction fer re-engage

ment had been passed in the O.As, While @eodddag allewing thg
review pegitiens it was noted that the decisien in Neera
Mehta's case was confined te Mobile Booking Clerks and there
is no parity between Mobile Bueking-@lerks and Velunteer

Ticket Collecters. The present applicaents fell in the later

categery.,

J"l-'b.l‘

16. Quite a large number eof decisions have been—i€idered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens

and @ directien te draw up a scheme was enly provided 3s in

Ialji Shukla's case(Supre ), which wgs followed in many oOther
subseyuent decisions. The turns and twists which have taken
place in the view expressed on the questicn have been referred
to show that the decisions of this Bench of the Tribunal on
the basis of which the applicants/%EEiming similar benefit

being extended to them do not hold the field.

1. We may now taEgn;?iiﬁifc%%gideration the plea of
the applicants that the juecisions in some O.As in favour of
similarly situested poersons may be extended to the applicants

o @

It is pow fairly well settled that the judement of the Tribunéd

\ . JPAa%
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- {bf that metter of any court does not give rise 1o a
\ cause of action. It is the orders of the authority

concerned or their inaction which give rise to the

grievance and the cause of action based upon this has to
be considered for purposes of determining whethar the

petilion is barred by time under the provisicns of Sec.

21 of tha Administrative Tribunels Act.

13, As v.as noted by the Medrss Bench of the Central
Aoministrative Tribunal in a decisicn reported in (1694 )
28 AIC pge. 2U 'Tamil Nadu Divisional Accountants Assvcia-
tion and urs., Vs, Union of Indis and Urs, this position of
l1aw hes been clearly affirmec in the judgment of the
Supreme court in.'Bhoop Singh Vs. Jnion of india and Crs.
(1692 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily expleinad the C,A was
,e-unws) re jected on the ground of limitation alone, In that

case an corder adverse tO0 the applicants was passed on
14,100,686, A decision on a similar order was rendered

bty the Chandigarh Bench of the Tribunal on 1.5.,91, There F
after the applicants Assccigtion moved in the€ msticr and

mede & representetion, 5 years delay was held as fatal,

1€, A Full Bench of the Ernakulam Bench of the
Iribunal in & decision reportzd in (1%94,) 28 AIC 177 has
also taken the view thaet decisions in similar caces cannot |

¢+ve & fresh cause of action end the period must be counted |

from the dete the clsim relates,

\ |
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2L, The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union

oi Indiz snd urs(Supra) had interelia, held that"inordineate
is

and unexplained delay and laches by itself/a good ground

to refuse—relief to the petitioner irrespcctive of the

merit of his claim. It was alsc¢ ohserved that Art, 14 or

the principle of non-discrimination is equitable principle,
Ther2fore, eny relief cleimed cn thet basis must itself

bc founded on eguity end not be elien to that concept".

22 Wwe maey also refer tc a relevant observation qgge in 3 i
recent decisiun of Hon, Supreme Court in 'Retan Chanéra
Semant and Urs, Vs. Union ot India and Jrs reported in .
1994 S.C.C(L8S) page 182, The petitioners before the Supre- |
me Court in that case were casual lgbourers of south eastern
Ralilway. Théy were alleced to heave been eppointed between
1684-6C and represented between 1S75-78. They, throucgh

their petition sought ¢ direction to be issued to the opp.
parties to include thelr nemes in Live Casual Labourers
Rogistexr after due screenlng end to give them re-eng;“__“~ﬁ
according to their seniority, The basis for the claim
amongst others and was a few judgments rendered by the Apex
court in 1985 andii87 directing the Railway Authorities to
prepere 2 scheme ind-te absorb the casual labourers ing
accordance with their sen.icrity, The petitioners appeasred

to have made a representation in 189C to the Authoiities in
which it was alleged that they are not following the orders

of the Supreme court, Hich couurt of Calcutta and Czlcutta
Bench of the C,A T, In the facts of the said cese the Hcn,

Supreme Court, tock the view that since no explanation has

been civen &s 1o why the petitioners did not approech till

1920 held that two questions arise;

\
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24 . ghri B,B. Paul, lecrned counsel app2aring fox
the i2spondznts have invited our altention to o decision
rencered by the ¥iincipal Boench in 'Ashish Chakraborty Vs,

Union of indig and Urs, .eported in 1994(i,; AIJ 382. In

the caid case the facts are almost identical as in the
case in hznd. The applicant alleged thet he was engaced
as Mobile Buckino Clerk from 1,6,85 €0 12.7.85 a2nd hed not
been engac:d thereafter. He mede & representstion stating
that he has worked for 32 days in 1685 and in view of ( he

circiilsr cf the hailway Poard dated 21.5.92 he be ex.&:

considered for ebscrpticn es Mcbile Booking Clerk. The
cpplicent's representetion was re jected and he was informed
that he cannot bs ebsorked in terms of the letter dated
12,8,92., In th2 seid czse the gpplicani based his claim
on the bssis ¢f & decisicn cf the F,B. in &8 similar bunch
cf theicases, The Division Bench tock the view thet

there is no parity or similz=rity hetiween the agplicants
case end ithe applicsnis in the bunch of casses dec_-ded
earlier. It was held thot since the services of tﬁ;*H
applicant was not discontinued es & result of Rellway
Boerd's letier doted 17.11.66. the ap, licant's cas@ was
kﬁﬁ-nOt coversd by pere 3 of ihe Rsilway Board's letter
deted 6.2.9C, Since he was not discherged consequenf?;
upon discontinuance of the scheme by the zcnal Railway

as a result of letter dated 17,11.86, The same situation
obtains herelin slso snd wehave alreedy held accordingly,
25, in the said case, referring tc the decision of the
Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the juestion of delay was also
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e xplained will not give rise to discriminstory treatmenc.
The applicaﬂts*in'éffeci are seeking re-engagement con the
strength of having worked for a period panging betwzen

£ to 18 cays,which alsc 1s doubtful,and has been disputad

by the respondents.,

30. In view of the dlscussion hereinabowg, @1

s totality of the circumstences we aré not pursuadi to

crant the relisfs claimed for by the agplicants. The U.As

lack m2riil and arex accordingly dismissed. NO Oruer as to
. Qe

COSTSe:

32. : The copy of the judgment shall be glaced

on each of the U.As which have been decided by this common
()

juogment.l !
| . -
( K. MUTHUKUMAR ) ( B.C. SAKSENA ,
MENBER(A) VICE CHAIRMATY

CATS0: DECEvBER. (T4, 1994
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